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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Origina l Applica tion No. 17/2022 

Dr. D. S. Katara & Anr. 

Versus 

Govt. of NCT of Delhi & Ors. 

I 

..... . Applicant 

.. .. . Respondent 

D.O.H. 03.04.2025 

STATUS REPORT ON BEHALF OF THE RESPONDENT MUNCIPAL 
CORPORATION OF DELHI. 

1. That the present compliance/ status report is being filed in compliance of 

direction issued by Hon'ble Tribuna l vide its order dated 15.01.2025. 

2. The area in question i.e. Sector-E, Pocket 1 & 2, Vasant Kunj, New Delhi-

11 0070, is indeed under the Delhi Development Authmity's (DDA) 

jurisdiction. With over 1,200 flats in Pocket-1 and more than 800 flats in 

Pocket-2, the area is not yet handed over to MCD for municipal services, 

such as:-

a . Cleaning and sweeping of roads 

b. Cleaning of drains 

c. Maintenance and repair of roads 

d. Maintenance of paths 

e. Regulation of building activities 

3. However, pursuant to the directions of the Hon'ble National Green 

Tribunal (NGT), the concerned Junior Engineer (EMS) of the ward 

conducted a n inspection of concerned area i.e. Sector-E, Pocket 1 & 2, 

Vasant Kunj, New Delhi-11 0070. In compliance with the NGT's directives 

and Solid Waste Management Rules, 2016, Four Bins (1\vo for dry waste 
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& two for wet waste) have been installed by Municipal Corporation of 

Delhi (MCD) as discussed with RWA's members ·of both societies 
' 

members have. given designated locations to place the bins. These bins 

a re regula rly cleaned, and waste is collected by the concessionaire on a 

daily basis (GPS-tagged photos are attached for reference) 

4. MCD has appointed the concessionaire M/s DWMN Pvt. Ltd., which 

collects garbage from nearby areas (excluding the area Pocket 1 & 2, 

Vasant Kunj in question) through auto tippers from households and 

garbage bins. The collected garbage is then transported to the Fixed 

Compactor Transfer Station (FCTS), which is owned by the Municipal 

Corporation of Delhi (MCD) and located approximately 100 meters away 

from the area in question. At the FCTS, approximately 30-35 metric tons 

(MT) of garbage are collected daily and subsequently transported to the 

Waste-to-Energy (WtE) plant and the Sanitary Landfill (SLF) facility at 

Okhla by the concessionaire." 

However, it is also pertinent to mention that these two pockets (1 & 2, 

Vasant Kunj) have not been handed over to MCD by the DDA for the services 

mentioned above. 

Report is submitted before tribunal for further necessary directions. 

(R 
. h~K ·~~A ... ) aJes umar ~Ja .,._, 

..,.~ct."l-'··· ·· Assistafll5~ . . iorier 
~ la ~ -

Najafgarh ~~e NiCD 

(Ravi Kumar) 
Executive Engineer 
(EMS)/NGZ/MCD 
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